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OPEN CXlJHT 

CENTRAL .All\UNI.:lTR""TI VE TniBUN~ 
~AHABAD B .8'-J CH Al.l.A-i ..BAD. 
--~-- -

Original APPlication No. 718 of 1996 

with 

Original Application NOr748 of 1996. 

~1 ahabad this the 26th d ay of May_200~ • 

. 
Hon'ble Mr.Justice H.R.K. Trived i, v.c. 
Hon' ble Mr._S. K. ;.g rc;~.val, 

~ ~eh Lat a Singh 
Da ~hter o; Shri U:]ra Sen Singh, 
Resid ent of Diwan Baz ar, Gorakhpur • 

1. 

2. 

3. 

4 . 

5. 

• • • • • • • Applicant. 

{By Advoc at e : Sri R. C. Srivastava) 

Versus. 

Union of India 
through t he Chairm an, 
Railway Boar d, Railw ay Bhc111 an 
Ne.v Del hi • 

• 

The 01ai.nn an 
Railw~y Recruitment Board 
North East Railway 
Gorakhpur. 

Shri N. P. Gupta 
Chai.zm an, Railway Recruitment Board, 
Nor t h Eas t Railway , Gorakhpur. 

The Ch ief Pe r s onnel Off icer, 
North East Hailw ay, Gorakhpsr • 

The Principal, 
Senior ~condary ~chool, 
North East Railway, 
Gorakhpur. 

.. 

•••••• Respondents. 

{By Advocate: Sri P Mathur) 

ALON3WITii 

Original .Application No. 748 of 1996. 

Shivend r a Krishna Tripathi 
Son .... of Hanant Krishn a Tripathi 
Res i dent of Village S!nd post 
Part c:tt~al, B§Zar District Mahrajgaf\j. 

1. 

• •••••• ~licdnt. 

(By A:ivocate : Sri t. ~ahendra Upadhyay) 

~rs us. 

The Union of Indi a 
th r ough t he 01ainnan 
Rail~y Bo13rd Railway Bhawan 
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2. 

3. 

4 • 

-2,-

NE:'fl Del hi. 

The Cll2i.nn an, 
RailWay Rec.ru i tm ent Boar d, 
Nort h East Railw ay 
Gorakhpur. 

The Chief Personnel Officer 
North East Railway 
Gorakhpur. 

The Principal, 
Sen i o r ~econdary ~chool 
Nor t h East Railway , 
Gor akhpur. 

• ••••• Res pondents . 

(By 1"\dvoc ate : Sri P. Mathur) 

0 R DE R --.----
(BY HON' BLE MR.JU ~riCE rt. n . I< . THI VBJI, V. C.) 

In bot h O. As 
....-' ... 

the que stio~ o f fact s and l av1 

a r e s i mi l a r and t hey can b e d i s po s ed o f f ina lly b y 

a co mnon o r der aga i nst t'<'h i ch l ear ne d coun sel f or che 

clh ~ "' li¥S$a~C h # o ob j e cti-:>n. . 

2 . I t appear s t ha ... in a c ademic y e a r 199 6- 199 7 , 

• 

• 

Rail way Recr ui -c me n t Board , Go r akhpur he l d e x ami a "ltio n ' 
~~ ......... 

fo r Voc a t i o nal C.:>urse i n Ra i l\-Tay Cbmme r cial ( 2 years ioo \...-
Linked Course Ful l 'l'i we ) • 'l'he advert i sement inviti ng 

-<-

appli catiozp~·las publ i shed in the ne ws l.)ap e r ' Dainik • 

Jagran • d ated 1 1 . 11 . 1995 . T he app licant s app lied for 

a dm.i s s i on on t he a fore sai d Voca t iona l Co urse . The y 

app e ar e d in the Hri tten e xamina tion \·lhi ch wa s he l d on 

11 . 0 2 . 199 6 . The r~ sult of th e writte n e xami n a t i on wa s 

publi shed o n 0 2 .06 .1996 . Th e ap p l i c ant s we r e d e cla r e d 

s uccess ful in the \·Jr i t cen e x a mina t i on and they were 

c alle d fo r intervi e w. The app lica nt s appeared in the 

i n tervi evJ on 20 . 0 6 .1996 . The r e after f ina l r c sul t was 

declared on 29 . 06 .1996 . The app licants were not includ ed 

in t h e p a ne l of t he s e lect e d c and idates. aggrieved by 

whi ch the o. A. h as b e e n fi led by the applicants. Th e 

allegat ioruhave been mad e by the app l ica nts a gainst 

t he then Chairman, .Railway Recruitrrent Board Sri l~ . P . 

Gup t a who h a s b een implead e d a s r esp o nd e nt l~o . 3 . 

Respond e nt; No . 3 ha s f il ed hi s aff i davit dat ed 15.11.1996. 
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c~\eAA.~ ~ -e 
The a llegati o n s hav e been c d•t"J{n detai l and after 

go ing t hro ugh the affi.d avi t , we a r e of the view that 

the allegat~ons made by the app licant s a r e no t j ust. 

There i s no questio n of any mal aficle approach o n 

' 

t h e p art of r e sp o ndent No . 3 . The sel ecti on cannot be 

dou bt·e a on this g r ound . I t has b een stated t ha t app l icants 

could n ot per fo rm ..,,ell in the int erview and accord ing ly 

t h ey were not selected . In the intervie\·1, the Board 

consisted o f Chairman , Hailway Recruitment Board , 

Principal o f concerned Vocational scheol;nominee of 

juni o r admi nistrative g r a d e , Chie f COmmerci a l Manager 

• 

of c oncerned Rail v1ay 'i;om; nee o f j Pnior adFRini strati~ 

~rade an d Ch i ~f Personnel Offi c~r of conce.-ne~ 
~a+-'-' 

consi s tedJ high officers, 
_..__ 

, / 'g,., i 1 '•~''I;' . Thus , the Boar d 

¥.~\ "" t h e r ~s no q uest i o n of ~y b i as a s a l leged . We 
• 

do not f i nd any justi f i able gro und c a l ling :"o r our 

interference in the sel ect i o n . 

3 . T he O. As·hav e no merit a nd ac~rc ingly b6th 

the O. As a r e dismissed . 

4 . 'I' here \·!i l l be no o r o er as t o co .... t s . 

l·lemo e r - n . 
Q .f 

V l c e - Ch.:Urman. 

" h/ . ~anl. s -
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